@ Yaar....?.-.!?.?:.-ﬁ-.........

L2 )0 KoM dae.., su§n;a/mhm;wufe ot Locle. Yadu.< y

qud-..s\. ................ years, belonging to %l\'\"\'r X3 olkm&mhhq &eqﬁ-
QW\‘ service and presently working as . O'g'e 3 {9 L P\,&e\‘\o\m‘/‘k
/ give herein below the details of the assets (immovable, movable, bank balance, etc.) of
~\ myself, my spouse and dependgwts*; % -

~ { ’ /
Details of movabla assets
{Assets in joint name indicating the extent of joint ownership will also have to be

given)

.o “Description T Seif Spouse | Dependant-1 | Dependant-2 | Depandant-3 |
759,0 —-"-l‘-“' - Name(S) | Nams Name Ete. Name |
m s 2000\2| y200)s % = -
s\° (i) | Deposits in | ’
Banks, Financial Y00 D\~ ?J}r
Institutions And
Non-Banking —— it w1 e
Financial
Companies pg - A\L‘
| Gy [Bonds, B o

Debentures and -
Shares in s % i M
companies 1 i / =

(lv) | Other financial
institutions,
NSS, Postal At
Savings, LIC — g s =
Policies, etc

(v) | Motor Vehicles Hexo
ey [Meedhal il | b f —

Lo\
) | Jeweliery g :
oh m“:g e CINE Vo e
: weight and e " — et
| value) LA Werr~\ D Fms

{vii) | Other assets, £
suchasvalues |_ . -
of claims /¢ ' / 52 o —_—
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means a person substantially dependent on the income of the
employee,




i 3

[Note Proparties in jolnt ownershtp indicating the extent of joint ownership will
aiso have to be indicated]

Sr.

HNo., |

Description Self

Dependant-1

Name(s) | tame :

mn&:

Dependant-3 |
Etc. Name

Agricultural Land
- Lnaation(s)
number(s) -
- Extent (Total *
measurement)
-Currént market value |

=~

Name

3
-

/

(i)

Non-Agriculturail Land

- Location(s)

- Survey number(s)

- Extent (Total
measurement)
~Current market value

Q] s Ferd
Mad rbomi

(iir)

Buildings (Commercial
and residential)
Location(s}

- Survey /door
number(s)
- Extent (Total
measurement)
- Current market
value

(iv)

Houses / Apartments
etc.

- Location(s)

- Survey /door
number(s)
- Extent (Total
measurement)
- Current market
value

&

(v)

Others (such as
interest in property) 1

2)

1 give herein below the details of my liabilities / overdues to public financial
institutions and government dues:-
[Note : Please glve separate details for each item)

Sr. | Description Name & address of Bank it oul
No. ks mmcs)f ' %..DE 2,1"
{a) | (i) Loans from Banks, SRY %YN\ ‘EE*I\ Rs. Rooooo
(i} Loans from financial
_ingtitutions ?qb 81 ?e;canv\
(iil) Government Dues:
{a) dues to departments
dealing with government _— e
accommeodation
(b) dues to departments
deafing with supply of — —
water
{c) dues to departments
dealing with supply of
 GeE P
: ;A ['\4// el BT (—-'UL!Q()

] Loay



o

- ) ' \

1 i

(d) dues to departments —_—
dealing with telephones
(e} dues to departments
dealing with government

transport (including
aircraft and helicopters) ]
(F) Other dues, If any —_

(b) (i) Income Tax including ‘

] surcharge [Also indicate DVRPY VAT
the assessment year upto —
which Income Tax Return
filed. Give also Permanent
| Account Number (PAN)]
(il) Wealth Tax [Also
indicate the assessment,. i
year upto which Weaith/ e
| Tax return filed.]
(i1} Sales Tax [Only in
case of proprietary AL —

business] ;
(iv) Property Tax —— R

GPF/CPF/PRAN No. :- Px\BrA- 132

Gender e E l(r-m:)

Date of Birth - vIs|*]o \ q =13 o .
Class/Group : '; !L_ - B/) - |
Cadre ; = g n O\h\ T j

(Full Name e.g. B.A.S.-Bihar Administrative Service,
B.5.5.- Bihar Secretarlat Service ete.)

P Divteict 4 ™ adhuham

Ihorabydndimthattheamdmﬂsmmmmebaaormv

knowledge and belief.
GreWE F9i¢
&5
Signature ..... ‘ .................... ? RSN SR b
Name of Employee: T’r\hkk\&mdw
Place:. ?"\}m Designation:. . O'@'g\t;% A’&%d%ﬁ“
pate:.. ) 3.0, DA} g Department: %\\\Wr \[“\\ Qkh\% .S.ﬁ\a&)\\q.
Note: ' Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed {single side)
in prescribed format.




